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CBI Enquiry in Financial 

Scandals 

1260. DR. D. VENKATESHWAR RAO. 
Will the PRIME MINISTER be pleased to 
state: 

(a) what is the total number of financial 
scandals at present being investigated by the 
CBI; 

(b) the States where these scandals have 
taken place; 

(c) the amount involved in each scandal 
and whether the CBI has completed enquiry in 
all these scandals; and 

(d) the cases in which CBI has 
chargesheeted the persons involved in the 
scandals? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRI S. 
R. BALASUBRAMONIYAN): (a) At 
present, CBI is investigating 130 cases of 
financial scandals. 

(b) to (d) Out of these 130 cases, 
investigations in 66 cases have been 
completed. Charge sheets have been filed in 
30 cases. The details of the amount involved 
in these 30 cases and the States where charge 
sheets have been filed are indicated in the 
enclosed statement (See below). The 
remaining cases are under investigation. 

In all the above cases registered by the 
CBI, the Law will take its course. 
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Statement 

Details of amount involved in the 30 case charge sheetted with name of state 
 

 Cases Number Name of the state Amount involved in 
Rupees 

1. R.C.41(A)/92-BOM Maharashtra 90.36 crores 

2. R.C.43(A)/92-BOM Maharashtra 103.82 crores 

3. R.C.44(A)/92-BOM Maharashtra 374.35 crores 

4. R.C.51(A)/92-BOM Maharashtra 105.11 crores 

5. R.C.52(A)/92-BOM Maharashtra 1214.30 crores 

6. R.C.2(A)/92-92-ACU.l Delhi/Bombay 737.00 crores 

7. R.C.18(S)/92-BLR Karnataka 211.12 crores 

8. R.C.2(A)/92-ACU.V Delhi/Tamil Nadu/ 
Maharashtra & 
Karnataka 

32.74 lacs 

9. R.C.11 (A)/93-BOM Maharashtra 3.41 lacs 

10. R.C.7(A)/93-HYD Andhra Pradesh & Tamil Nadu 40.50 less 

11. R.C.9(A)/93-BOM Maharashtra 17.77 lacs 

12. R.C.l(A)/93-BSC/ Delhi Maharashtra 2.75 lacs 

13. R.C.3(A)/93-BSC/BOM Maharashtra 25.925 crores 

14. R.C.2(A)/93-ACU.VII Delhi/Maharashtra 38.9 crores 

15. R.C.5/93-BSC/BOM Maharashtra 11.00 crores 

16. R.C.2(A)/92-ACU.II West Bengal 36.94 lacs 

17. R.C.5(A)/93-BSC/DELHI Maharashtra 128.00 crores 

18. R.C.7(S)/93-SCB/BOM. Maharashtra 173.73 crores 

19. R.C.8/93-BSC/BOM Maharashtra 97.35 crores 

20. R.C.11 (S)/92-BOM Maharashtra 1220.00 crores 

21. R.C.9/93-BSC/BOM Maharashtra 20.00 crores 

22. R.C.1 /94-BSC/DELHI Delhi & Maharashtra 104.00 crores 

23. R.C.50(A)/92-BOMBAY Maharashtra & other places 174.95 crores 

24. R.C.2/93-BSC/DELHI Maharashtra 20.41 lacs 

25. R.C.3/93-BSC/DELHI Maharashtra 386 crores 

26. R.C 5/94-BSC/BOMBAY Maharashtra 10.00 crores 

27. R.C.2/93-ACU I Delhi & Maharashtra 141.00 crores 

28. R.C.l(A)/93-ACU.II New Delhi 32.93 crores 

29. R.C.2(A)/94-ACU.II Assam 30.00 lacs 

30. R.C.2(A)/94-ACU.lll Assam 1.69 crores 


